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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.01.2018 ]
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C.P. No.100/ND/2013

None for the petitioner. Sh. Arun Saxena along with Ms. Nalini,
advocates for the respondent is present. He informs that settlement talks

are still going on. Hence, the matter is listed for reporting settlement or

for hearing.
The matter to be listed on 20" February. 2018.
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